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et faardl, e gematae stfear (Fwim)
MINISTRY OF RAILWAYS

[South East Central Railway]
NOTIFICATION
Bilaspur, the 9th July, 2025
NOTIFICATION UNDER SECTION 20 E of THE RAILWAY ACT 1989

S.0. 3095(E).—Whereas by the notification of the Government of India, In the Ministry of Railways (Railway
Board) number S.O. 1804 (A), dated the 19.April.2025, published in the Gazzette of India (Extra-Ordinary) Part-II
section 3 sub section (ii) , hereinafter referred to as the said notification) under subsection (1) of 20A of the railway
act,1989 (24 of 1989) (hereinafter referred to as the said Act),the central Government declared its intention to acquire
the land specified in the schedule annexed to the said notification for execution of Special Railway Project, namely for
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Up-gradation of existing 1x25KV Traction System to 2x25KV OHE with AT feeder arrangement between Jharsugda-
Raigarh, Raigarh-Champa, Champa-Bilaspur, Tilda-Bilaspur, Tilda-Durg, Mundikota-Nagpur, Bilaspur-Pendra Road-
Anuppur & Raipur-Lakholi sections over SEC Railway to meet 3000MT loading target in the state of Odisha,
Chhattisgarh, Maharashtra over SEC railway. And, whereas the substance of the said notification 20 A was published
as per section 20A sub section (4) in the daily Newspapers Samvaad (Odiya), Dainik Bhaskar (Hindi), New Indian
Express (English) on 27.04.2025, and whereas, No objections were received within the set time period and disposed
of by the Competent Authority under section 20D of the said Act; and, whereas, in pursuance of subsection (1) of section
20E of the said act, the Competent Authority has submitted his report to the central Government. Now, therefore, upon
receipt of the said report of the Competent Authority, and in exercise of the powers conferred by sub section (1) of the
section 20E of the said act 1989, the central Government hereby declares that the lands specified in the schedule annexed
hereto shall be acquired for the aforesaid purpose; and, further, in pursuance of sub-section (2) of section 20E of the
said Act, the Central Government hereby declares that on publication of this notification in the official Gazette, the land
specified in the schedule annexed hereto shall vest absolutely in the Central Government free from all Encumbrances.

District- Jharsuguda State: Odisha

Sr. Name of | Competent Name of Khata No | Plot | Kism | Total | Areato | Area to
No. Village Authority | recorded tenant No. area be be

and Tehsil (in | acquired |acquired
Ac) (in Ac) |(in Hec.)

) 2 (€] “4) (6] Q) M | ® &) (10)
Hemsagar Mugri,
Jamuna Mugri

Pita-Chandar
Bhanu Mugri

Gouri Mugri Sw.
Chandrabhanu
Mugri

Manoj Mugri,
Sanoj Mugri, Rita
Kumbhar Pita-
Indrajit Mugri

Bhama Mugri
Sw. Indrajeet

. Mugri
Village — :
Belpahar, Mitrabhanu

Tehsil- LAO Mugri, Jashobant Be
I District- | Nayak Pita Prem | 1261/1192 | 194(P) 1.470 | 0.260 0.105

Lakhanpur A Sa
District- Jharsuguda | Mugri

Jharsuguda Bhargabi Deep,
Naresh Mugri,
Gitanjali Mugri,
Taresh Mugri
Pita.
Chandrasekhar
Mugri

Taresh Mugri
Pita.
Chandrasekhar
Mugri

Kumari Mugri
Sw.
Chnadrasekhar
Mugri

5. | Village - Hemsagar Mugri, | 1541/119) 0.080 | 0040 | 0.016
Belpahar, Jamuna Mugri
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Tehsil- Pita-Chandar
Lakhanpur Bhanu Mugri

l?istrict- Gouri Mugri Sw.
Jharsuguda Chandrabhanu
Mugri

Manoj Mugri,
Sanoj Mugri, Rita
Kumbbhar Pita-
Indrajit Mugri

Bhama Mugri
Sw. Indrajeet
Mugri
Mitrabhanu
Mugri, Jashobant
L.A.O. Nayak Pita Prem 193/
District- | Mugri
Jharsuguda

Be
9894 Sa

Bhargabi Deep,
Naresh Mugri,
Gitanjali Mugri,
Taresh Mugri
Pita.
Chandrasekhar
Mugri

Taresh Mugri
Pita.
Chandrasekhar
Mugri

Kumari Mugri
Sw.
Chnadrasekhar
Mugri

Ramnath Shukla
Pia. Shibanath
Shukla

Basant Kumar
Shukla, Hemanta
Belpahar Kumar Shukla,
TIL 1 ’ L.A.O. Jayant Kumar Ba
3. ©" | District- | Shukla, Sharda 915 193 2170 | 1.600 | 0.647
Lakhanpur Sa
o Jharsuguda | Shukla,
District-
Th d Pushpalata
arsuguca Shukla Pita. Ram
Dulal Shukla

Tara Devi Shukla
Sw. Ram Dulal
Shukla

TOTAL 3.720 1.900 0.768

Village —

[F. No. CPM/Ele. /BSP/2x25KV OHE/Land Acquisition/20 E/ 978]
ALOK TIWARI, Chief Administrative Officer/Con
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